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School there and that their preferellCO is 
for a Government Higher SecoDdary 
School; and 

(c) if so, why the land has been given 
to the Missionary Organisation for a public 
school , 

mE DEPUTY MINIsTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SHRI IQBAL SINGH): (a) 
Yes. Two contiguous plots, earmarked for 
scbools, have been allotted to the Congre-
gation of Irish Christian Brothers in India 
for the establishment of a High School and 
a Primary School as the branch ot the St. 
Coulmba's School near New Delhi Post 
Office. 

(b) and (c). Yes. A representation from 
some 'residents living in the area has been 
received and this is being examined. 

PlilCE OF MACIDNERY AND EQUIPMENT 
PURQIASI!D nOM SoVIET UNION 

4223., SHIU KAMESHWAR SINGH : 
SHRI S. R. DAMANI : 

Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state : 

(a)' whether it is a fact that the price of 
machineries and equipments purchased by 
the Oil and Natural Gas Commission from 
the Soviet Union is costlier than that ot 
Czechoslovakia and Rumania; and 

(b) if so, Ihe reasons for not purchasing 
tban from Rumania and Czechoslovakia? 

THE MINISTER OF STATE. IN mE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): 
(a) Drilling rigs and other equip-
ment are purchased from USSR, Rumania 
and Czechoslovakia on technical considera-
tioos only. So far idential items of machi-
nery, equipment have not been purchased 
frOlD these three countries and as luch 
price' comparison is not feasible. 
, (b) Does .Dot arise. 

H:B&VY ACCUMULATION OP INvENTORY IN 
On. & NATURAL GAS CoMMISSION 

4224. SHRI KAMESHWAR SINGH: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state : 

(a> whether G~vemment's attention bas 
been drawn towards the heavy accumula-

tioa of inventory in the Oil and Natural 
Gas Commission; and 

(b) if so, the value thereof ? 

THE MINISTER OF STATE IN mE 
MINISTRY OF PETROLEUM AND 
CQEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH): 
(a) Yes, Sir. 

(b) The value of inventorY for the year 
1966-67 stood at Rs. 26.74 crores. 'I1te 
accounts for the year 1967-68 are UDder 
compilation. 

PolLunON OF RIVER WATERS IN Bnua 

422S. SHRI BENI SHANKAR 
SHARMA: 

SHRI M. S. OBEROI: 
SHRI D. C. SHARMA: 

Will the Minister of HEALm, FAMll.Y 
PLANNING AND URBAN DEVELOP-
MENT be pleased to .tate: 

(a) whether his attention has been drawo 
to the ponution of waters Df rivers SolIe, 
Daba, Damodar and Subarnarekha in Billar 
by several factories and mills; 

(b) whether the Bihar Institute of Pub-
lic Health had made suggestions for the 
setting up ;'f efHuent-treatmen~ plants by 
the factories on the river banks but to 
no avail; and 

(c) if so, the steps taken or ~ 
'to be taken to check the pollution of the 
waten of these rivers? 

THE DEPUTY MINISTER IN mE 
MINISTRY OF HEALm, FAMll.Y 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B, S, MURmY): (a) to 
(c). lbe required information bas been 
ealled for from the Government of Bihar 
and will be laid on the Table of the Sabha 
as soon as received. 
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4227. SHlU SlHVA CHANDRA JHA : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Government have made any 
final decision about levying of the general 
agricultural income-tu; 

(b) if 5&, the details thereof; and 
(c) if not, which sector of the Indian 

ecoaomy pays agricultural income tax, if 
any, and what are its rates vis·a-vis general 
Income-tax ? 

1HE DEPUlY PlUME MINISTER 
AND MINISTER OF FINANCE (SHlU 
MORARII DESAI): (a) and (b). The 
Planning Commission has suggested to the 
State Governments that they should explore 
the possibility of mobiIising additional re-
sources from the rural sector through ali 

possible measures, including taDIioa of 
agricultural incomes. The malta" is still 
under consideration of the Stato Gowern-
menta. 

(c) In the States in which the 1Igric:ul-
tural income taX has been levied, it is paid 
by the agricultural sector. A 8_t 
"showing the current rates of agricultural 
incomo-taX in the States in which it is 
being levied and also the rates of the Cen-
tral Income Tax is laid on the Table of the 
House. [P/Qced in Library. See No. LT-
1760/68]. 

PHYSICAL FITNESS OF PBoPLB 

4228. SHlU SHIV A CHANDRA JHA: 
Will the Minister of HEAL1H, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) the number of people and its per-
centage to the total population who are 
physically fit from the point 9f view of 
military requirements; 

(b) the defects noticed in the ~s 
who were declared physically unfit during 
the course of recruitment at the. time of 
Chinese and Pakistan Aggression in 1962 
and 1965 respectively; and 

(c) the steps taken so far by Govern-
ment to eradicate those defects IIIIIODIi the 
~? . 

mE DEPUIY MINISTER. IN mE 
MINISI"RY OF HEALTH, FAMB.Y 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MUR1HY) : (a> No 
sum:y for this purpose has been UJIder-
taken. 

(b) The persons who were declared phy-
sically unfit were found to suffer from the 
following defects :-

Malaria 
Trachoma 
Defective Vision 
Otitis Media 
Disordered Action of Head 
Varicose Veins 
~=orrhoids , 

Pyorrhoea 
Physical Deformities 
Poor Physique 
Anaemia 




